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(c) As soon as the matter came to the 

notice of the Authorities of All India Radio, 
the programmes were withdrawn. 
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Grievances  of    Small     and     Regional 

Language Newspapers 

751. SHRI AKHILESH DAS: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

 (a) whether Government are aware of the 
grievances of the small and regional 
language newspapers in regard to the 
newsprint policy in general; 

55. if so, whether Government propose 
to reverse their policy regarding 
imposition of increased customs duty and 
the anti-dumping duty; and 

56. if not, what measures Government 
propose to take to protect and promote 
small and language newspapers? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI S. 
JAIPAL REDDY): (a) and (b) Government 
has not received any specific complaints 
from the small and regional language 
newspapers in regard to newsprint policy in 
general. However, the Indian Newspaper 
Society (INS) has demanded withdrawal of 
10% customs duty on imported newsprint 
and also for dropping the proposal for 
imposition of anti-dumping duty. 
Government is still seized of the demands 
of INS. No final decision has been taken so 
far. 

(c) Docs not arise. 

Setting up of LPT/HPT at Begusarai in 

Bihar 

752. SHRI S.S. AHLUWALIA: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

1. whether any proposal for setting up a 
LPT or HPT at Begusarai in Bihar is under 
consideration of the Central Government; 

2. if so, the details thereof; 

3. by when such a transmitter will be set 
up in the district; and 

4. if not, the reasons thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI S. 
JAIPAL REDDY): (a) to (d) While a Low 
Power TV transmitter (LPT) is already 
operational at Begusarai, parts of the 
district also receive TV coverage from the 
existing High Power TV transmitter (HPT) 
at Patna and the LPT, Munger. There is no 
approved scheme, at present, to set up an 
HPT at Begusarai. Further augmentation of 
TV service in the area would depend upon 
availability of resources, other 
infrastructure! facilities and inter-se-
prioritics. 


